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SHill P. C. ADICHAN : 
SHRI D. AMAT : 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to "Ite : 

(., ~be further steps takco to trl~ the 
milsinl Indian Cacao Vessel S. S. 'Mlhaj .. -
mitra' In the BIY of Belllll in Novembsr 
lalt; Ind 

(b~ the resull thereof? 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI RAGHU RAMAIH) : 
(a) aud (b). Diplomatic clearance from 
the Governments of Pakistan and Burma 
has been asked for our aircrarts to fly over 
their territories in a further scarell ef IIIe 
velsel 'Maha'almitra'. Meanwhile inslruc-
tions are beinl livco to Ihe Airforce for the 
search in our lerritorial watera. 

IlIveltlllitloll 1010 Varlolls Allc.allonl 
111111111 National Flllle.1 Car .. 

5245. SHRI S. M. BANERJEE: Will 
the Minister of EDUCATION AND 
YQUTH SERVICES .. p1essed tllitatc : 

(a) whether a top retired Goverllment 
ollicial has been appointed to illvfttlpte 
iat" Ilia varioul allcptionl mado qainst 
the National Fitness Corps; 

(b) if 10, the terms of reference for this 
laveiliplioni ; and 

(c) wilal will lie the fate of IIIIPI~ 
durins the pendency of such inveltlptionl 7 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V, 
RAO): (a) Yes, Sir. 

(b) A copy of resolution cLtted the 28th 
October, 1970 cOIItaininl lha _ml of 
reference il laid on the Table of Ihe HOUle. 
[fl4ud In LI~y. s.~ No. LT-46l9/701. 

(c) To the elltcrlt aoy actiOJl depends on 
the findinls of the one-man Commsulon, It 
will be deferred until Ooveromeut', decilioo 
on the findinll arc known. Otherwise the 
Nallona' FilDel. Corps Director... will 
",,~o accor4l111 to tile proaramme 
already car~rked for it. 

Ad'llIdlll of Loanl to Small Traden '" 
Nallon,lIled BIII"1 

S746. SHRI S. M. BANBIllEE: Will 

the Mlailler of FINANCE be plealltld to 
Itate: 

(a) whether it il a flct that clear 
instructions to issue loans to Small Trade,. 
from Ylfloql lIationalised ban"s hi" not 
),et been Issued ; 
• (b) if 10, tIM reaSOOB for thia delay; 
and 

(c) if Is.uccI, whether a copy of the 
.. m. will be laid on the Table of the HoulC. 

THE MINISTER OF FINANCE (SHiU 
Y. B. CHAVAN): (a) to (c) Arter the 
nationalisatlon of 14 major commercial 
ballka, tbe Govuoment and lhe Relerve 
Baok of India have been repeatedly tllhort-
Inl the Custodians of the Banks to adopt a 
Iiberaliaed pollcy in respect of hither-to 
DIIllected sectors like retail traders, self-
eQlpioycd persons, artllan., farmer., rOld 
trsnsport operators etc. The matter had 
allo been disculsed at the various meetlnp 
of the CoordinatloD Committee of tile palllic 
sector banks. I have allO Impressed upon 
the Custodians the need to Sive credit 
liberally to these secton. durinl my meetinll 
with them on 2 nd July, 1970 and 4th 
NovelJlber, 1970. The DBlioDBliIed bants 
have prepared suitable scbem.. and are 
extendinl credit Iibenlly to thele secton. 
At the end or AUllllt. 1970, the nationalilCd 
banks have liven loans in this catelOry 
(retail traden lod Imall bUllneRl) to 94·032 
accounts with an outstandi", of RI. 45.46 
crorCl. 

Comperathe Itud, of Stalel Budlet b, 
ReRne Bank of In.ll 

5247. SHRI R. K. BIRlA: Will the 
MiDistar of FINANCE be pIeascd to atate : 

(II) whelller it is a faet that the Reserve 
Bank of India has recently made a com-
parative study of this year's budgets of an 
the States ; and 

(b) If 10, the detail. of the lIudy State-w. ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI VlDYA 
CHAaAN SHUKLA I : (al aqd (II). Tbe 
required Information il of 8 voluminous 
nature. Such studiel are made by the 
....... Benll of Iallia lIDollllly and publlah-
ed in their monthly bulletin. Tbe Reserve 
BalIk of Iodia BuIIetJD of Au,ust, 1970 9OQ-




